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lities are under control of Sports Authority   
of India   (SAI)  :— 

(i) Talkatora Swimming Pool.    New 
Delhi; 

(ii) National Stadium,  New Delhi; 

(iii)  SAI NS South Centre. Banag. lore; 

(iv) SAI NS  Western Centre. Gandhi-
nagar; and 

(v) SAI NS NTS Patiala. 

(b) The swimming facilities under SAI are 
meant basically for training purposes for 
various schemes of SAI and holding of 
National Coaching camps. As such, no 
swimming tournament is organised by SAI. 
However, these facilities are let out to 
concerned Federations! Associations|Clubs 
for organising Knarnaments as and when 
required. 

(c) No,  Sir. 

(d)   Does  not  arise. 

INDO-RUSSIAN   Joint  Venture  in 
Sports 

6623.  SHRI     V. HANUMANTHA, 
RAO: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to   
state: 

(a) whether Russia and India have signed 
a Protocol for wide-ranging Youth Exchange 
Programme; 

(b) whether this Indo-Russian Protocol 
envisages increased loint Ventures in Sports; 

(c). whether Russia has offered coach 
ing facilities for Indian Youth ins Sports;' and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY. OF 
HUMAN . RESOURCE DEVELOPMENT; 
((DEPARTMENT OF. 
YOUTH AFFAIRS AND SPORTS): (SHRI  
MUKUL WASNIK):  (a) Yes, Sir. 

(b) The Indo-Russian Youth Protocol is 
'mainly for exchange  . of     youth 

between India and Russia. In the field of 
sports, there is only one provision for 
exchange of children's football team in, the 
age-group of U-15 years. Under this 
provision, Russia will send a 14 member 
children's football team accompanied by 3 
officials to participate in Suborto Mukherjee 
Memorial Cup Football Tournament in 
October, 1995. India will send a 14 member 
children's football team along with 3 officials 
to Russia to participate in A|l Russian 
teenager's Football Tournament in the 
summer of 1996. 

(c) Under the' Protocol there is no 
provision for  coaching facilities offered 
by Russia for Indian Youth  in Sports 

(d) Does not arise. 

District   Primary Education     Programme 

6624. SHRI SURESH PACHOURI: 
Will the -Minister- of HUMAN RESOUR 
CE DEVELOPMENT be pleased to state: 

(a) whether the newly launched Dis 
trict Primary Education Programme 
(DPEP) has been launched for its 
comprehensiveness, focus and micro-level 
planning by UNESCO and other . inter 
national  agencies; 

(b) if so, what are the States where 
this  programme  has  been  launched; 

(c) what are the districts that will be 
covered during the Eighth Plan Period; 

(d) what is the reasons for not iaim-chfnij 
this programme in any district of Madhya 
Pra'desh;   and 

(e) by when this programme will be 
launched in Madhya" Pradesh? 

THE "DEPUTY MINISTER ]N THE' 
MINISTRY OF HUMAN RESOURCE-
DEVELOPMENT (DEPARTMENT OP 
EDUCATION AND DEPARTMENT  OF 
CULTURE) (KM. SELJA): (a) and (b) The 
District Primary Education Programme was 
launched during 1994-95 in 42 districts of 7 
States of Assam Maharashtra, Haryana,. 
Karaataka, Kerala, Tamil Nadu apd .Madhya 
Pradesh. The central share of the Programme 
outlay has been largely mobilised    from   
World' 


